CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

O.A., N0O.25 of 1996

Friday, this the 19th day of January, 1996

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN
HON'BLE MR P V VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

K G Premshanker, Indian Police Service,

S/o(Late) Smt Suseela Govindan,

Managing Director, Kerala Shipping

Inland Navigation Corporation, _
Valanjambalam, Kochi. .+ Applicant

By Advocate Mr M R Rajendran Nair.
Vs
1 The State of Kerala represented by

Chief Secretary to Government of Kerala,
Secretariat, Trivandrum.

2 Union of India represented by Secretary
to Government of India, Ministry of
Home Affairs, New Delhi. .. Respondents

By Advocate Mr T P M Ibrahim Khan, Sr.CGSC for R-2

'By Mr V K Beeran, Additional advocate General and
Mr D Sreekumar, Government Pleader for Respondent-1

The application having been heard on 19th January 1996,
the Tribunal on the same day delivered the following :

ORDER

CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN

Applicant claims that his juniors have been
.promoted as Thspectors General of Police, without even
considering his case. We issued notice to the additional
Advocate General, who appeared and submitted that
applicant's case was not considered by the Screening
vCommittee; as the Reporting Officer had not written the
Annual Confidential Reports of the Officer for two years.
This is indeed a very unfortunate situation, and such a

situation should not arise.

.. 2/-



2 Be that as it may, the learned Additional
Advocate Generai submits that the Screening Committee
will consider the case of applicant at an early date

and the applicant, if found fit,will be promoted

without loss of seniority. It is submitted that
applicant will get seniority ( if found fit) as if

his case had bee? considered along with that of his
juniors. We think that the stand taken by the Additional

Advocate General is eminently reasonable.

3 We record the submission and dispose of the

application. No costs.

Dated the 19th January, 1996.
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P V VENKATAKRISHNAN
ADMINISTRATIVE MEMBER

CHETTUR SANKARAN NAIR (J)
VICE CHAIRMAN
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